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New Delhi, this the 12th day of July, 807
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—RESPORDENES

typograohical error has orsnt in the order datsd 13¢h o

May, 2002 and the same has Lo corvectad.,  In the se00
] paragraph of ths e fourth line of ths order instead

the word "1.2.2000", the same be read as "1.12,20007,

amended  copy may be ilssued to all theg parties indiosting

of 12% w.e,f 1.12.2000,
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